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ORDER

It is herebY ordered that following Judicial Officer pc)SLed at Karkardooma

Cfnuts in Room Numbers as mentioned againsl their names)

Courts, Delhi, shall hold deb

Name of the Officer Court Room No

Ms' Kiran Bansal, Additional Sessions Judge-04,Shahdara D Karkardooma Courts1 Delhi

Sh' Alvind BansaI3 Additional Sessions Judge-05,Shahdara Distri Karkardooma Courts, Delhi,

Room No.51, B-Blockj

Karkardooma Courtsl Delhi.

Court Room No.28) C-Block, Ground Floor.

Courts, Delhi.X X•\

(
(

ar-I)
Principal District & Sessions Judge

Karkardooma Courts1 Delhi.
No.LIn 63 _/Pr.D&S J (East)/KKD/Delhi D,t„ \3ltILD 23
CoPY for information and necessary action to:_

I. The Registrar General, High Court of Delhi1 New Delhi
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15. Concerned File.

L
.cipal District & Sessions Judg

Karkardooma CourtsIhtyP- '!

b+ b_,
b

- V-




